09/3/ 2000

HonMr.S.K.1. Naqvi, J.M.
Hon.Mr .M. Ps 3ingh, AsM,

Eone for the spplicant, Km.Renu
singh proxy counsel to ahri p.Ke Gaur, €ounsel
for the respondents. WNelther any h.a, filed
nor further time sought, List this cease for
hearing on 10£5/2000.
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